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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No, I

APPEAL No. E/1358/2009-EX[SM]
(Arising out of Order-in-Appeal  No. 45-CE/APPL/KN/2009 dated

13/03/2009 passed by Commissioner of Central Excise & Customs
(Appeals), Kanpur)

Commissioner, Customs & Central Excise, Kanpur Appellant
Vs,

M/s Sterling Machine Tools Respondent
Appearance;

Shri Pradeep Kumar Dubey (Supdi) AR for Appellant
Absent On Call for Respondent
CORAM:; .

Hon’ble Mr. Anil G. Shakkarwar, Member (Technical)

Date of Heating : 16/10/2017
Date of Decision 16/10/2017

Per: Anil G. Shakkarwar

The present appeal is filed by the Revenue against Order-in-
Appeal No. 45-CE/APPL/KN/200¢ dated 13.03.2009 passed by

Commissioner of Central Excise & Customs {Appeals), Kanpur.
2. Heard the learned AR {or Revenue.

3. Appeal is dismissed under the Litigation Policy, as the

amount in dispute is less than Re. 10 lakhs.

(Dictated and pronounced in Court} P

-Sd/-

(ANIL G. SHAKKARWAR)
Member (TECHNICAL)
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